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STATEMENT RF TREATY OF
FRIENDSHIP, CO-OPERATION
AND PEACF WITH BANGLA.
DESH AND JOINT DECLARA-
TION OF THE PRIME MINIS-
TERS OF INDIA AND
BANGLADESH

THE PRIME MINISTER, MINISTER
OF ATOMIC ENLRGY, MINISTER OF
ELECTRONICS, MINISTER OF HOMF
AFFAIRS AND MINISTER OF INFOR-
MATION AND  BROADCASTING
(SHRIMAT] INDIRA GANDHI) I
have the honourto lav on the Table
of the House texts of the Treaty of Friend-
ship, Cooperation and Peace and of the
joint Declaration which Sheikh Mujibur
Rahman, Prime Minister of the People's
Republic of Bangladesh and I signed at
Dacca on March 19, 1972

1 should like to emphasise that the Tre-
aty embodies the will of the two Govern-
ments to pursue common policies in matters
of nterest to both countries and solemnises
the close ties friendship between our two
countries and peoples cemented through
blood and sacrifice. Ihe Treaty and the
Declaration will guide us on our journcy into
the future 1n quest of peace, good neigh-
bourhiness and the wellbeing of our two

peoples.

The Jomt Declaration emphasises the
importance of close coordination and ¢o-
operation between the two countries in
trade and payments, economic development
and transit. 1 should like to invite the
attention of Honourable Members to that
portion of the Declaration which deals with
the exciting prospect of harnessing the
waters of Brahmaputra Meghna and Ganga
to the benefit of the two peoples.

It 1s our earncst hope that the Treaty
which affirms our common goals and 1deals
and reiterates our firm adherence to the
policy of non-alignment and peaceful co-
existence, witl lead to lasting peace and co-

Treary of Friendship eic. 240
with Bangladesh (St.)

operation not only between India and Bane-

ladesh but in the sub-continent and the

region a8 a whole.

TREATY OF FRIENDAUIE, COOPERATION AND
Praor BerwmEN TarF PEROPLE’s REPURI IC
OF BANGLADESH AND REPUBLIC OF INDIA

Inspired by common 1deals of peace,
secularism, democracy, socialism and na-
tron.Jism,

Having struggled toge’her fot the reaii-
sation of these 1deals and cemented ties of
friendship through blood and sacrifices
which led to the trrumphant emergence of a
free, sovereign and independent Bingladesh

Determined to mamtam frat rnal and
good neighbourly relations and transform
their border into a bordir of eternal peace
and friendship,

Adhering firmly to the basic tenets of
non-alignment, peaceful co-existence, mu-
tual cooperatton, non-interfercnce 1n ipler-
nal affairs and resj ect fur territorial integ-
rity and sovereignty,

Determined to safeguard peace, stabihity
and security and to promote progress of
theu respective countries through all posss
blv avenues of mutual cooperation,

Determined further to expand and stren-
gthen the existing 1elations of friendship
butween them, convinced that the further
development of friendshtp and cooperation
meets the national tnterests of both States
as well as the nterests of lasting peace in
Asia and the world,

Resolved to contribute to strengthening
world peace and sccurity and to make
efiorts to bring about a relaxation of mnter-
national tension and the final elimination
of vestiges of colomalism, raciahism and
imperialism,

Convinced that m the present.day worid
nternational problems can be solved only
through cooperation and not through con-
flict or confrontation,
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Reaffirming their determination to
follow the aims and principles of the United
Nations Charter, the Republic of India, on
the one hund, and the People’s Republic of
Bangladesh, on the other, have decided to
conclude the present Treaty.

Article 1

The high contracting parties, inspired by
the ideals for which their respective peoples
struggled and made sacrifices together, sol-
emnly declare that there shall be lasting
peacc and friendship between their two
countries and their peoples, cach side shall
respect the independence, sovereignty and
territorial integrity of the other and refrain
from interfering in the internal affairs of
the other side.

The high contracting parties shall
further develop and strengthen the relations
of friendship, good-ncighbourliness and all-
round cooperation existing between them,
on the basis of the above-mentioned
principles as well as the principles of
equality and mutual benefit.

Article 2

Being guided by their devotion to the
principles of equality of all peoples and
states, irrespective of race or creed, the
high contracting parties condemn
colonialism and racialism in all forms and
manifestations and are determined to strive
for their final and complete elimination.

The high contracting parties shail
cooperate with other states in achieving
these aims and support the just aspirations
of peoples in their struggle against
colonialism and racial discrimination and
for their national liberation,

Article 3

The high contracting pirties reaTim
their faith in the policy of non-aligament
and peaceful co-existence as important
factors for easing tension in the world,
maintaining international peace and secu-
tity, and strengthening national sovereignty
and independence.
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Article 4

The high contracting parties shall
maintain regular contacts with each other
on major international problems affecting
the interests of both Siates, through
meetings and exchanges of wviews at all
levels

Article 5

The high contracting pacties shall
continue to strengthen and widen their
mutually advantageous and all-round
coopertaion in the economic, scientific and
technical fields. The two countries shall
develop mutual cooperation in the fields
of trade, transport and communications
between them on the basis of the principles
of equality, mutual benefit and the most-
favoured nation principle.

Article 6

The high contracting parties further
agree to make joint studies and take joint
action in the field of flood control, river
basin development and the development
of hydro-electric power and irrigation.

Article 7

The high contracting parties shall
promote relstions in the fields of art, litera-
ture, education, culture, sports and health.

Article 8

In accordance with the ties of friendship
existing between the two countries each
of the high contracting parties solemnly
declares that it shall not enter intoor
participate in any militray alliance directed
against the other party.

Each of the high contracting parties
shall refrain from any aggression against
the other party and shall not allow the
use of its territory for committing any act
that may cause military damage to or
constitute a threat to the security of the
other high contrecting party.

Article 9

Bach of the high contracting parties
shall refrain from giving any assistance
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to any third party taking part in an
armed conflict against the other party.
In case ecither party is attacked or threa-
tened with attack, the high contracting
parties shall immediately eater into
mutual consultations in order to take
appropriate cffective measures to elimi-
nate the threat and thus ensure the peace
and security of their countries,

Agyticle 10

Each of the high contracting parties
solemnly declares that it shall not
undertake any commitment, secret or
open, toward one or more States which
may be inconmipatible with the present
Treaty.

Article 1!

The present Treaty is signed for a
term of twenty-five years and shall be
subject to renewal by mutual agreement
of the high contracting parties.

The Treaty shall come into force
with 1mmediate effect from the date of
its signature.

Article 12

Any differences in interpreting any
article or articles of the present Treaty
that may arise between the high cont-
racting parties shall be settled on a
bilateral basis by peaceful means in a
spirit of mutual respect and understand-
ing.

DONE IN DACCA ON THE NINE-
TEENTH DAY OF MARCH NINB-
TEEN HUNDRED AND SEVENTYTWO

Sd. (Smt.) INDIRA GANDHI
Prime Minister
For the Republic of India

$d. SHEIKH MUJIBUR RAHMAN
Prime Minister

For the People's Republic of
Bangladesh
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JUINT DECLARATION OF THE PRIME
MINISTERS OF INDIA AND BANGLA
DxsH oN 191H MArcH, 1972, AT

Daoca

At the invitation of his Excellency the
Prime  Minister of Bangladesh,
Bangabandhu Sheikh Mujibur Rahman,
the Prime Minister of India, Shrimati
Indira Gandh, visited Daccu from the 17th
to 19th March, 1972. The Indian Prime
Minister was accompanied by the Foreign
Minister, Sardar Swaran Singh, Professor
S. Chakravarty, Member of the Planning
Commission, Mr. P. N. Haksar, Principal
Secretary to the Prime Minister, Mr. T. N,
Kaul, Foreign Secretary, Mr. P. N, Dhar,
Secretary to Prime Minister and other
officials. During her stay i Dacca
the Priime  Mmster  addressed a
mammoth public meeting and was accorded
a Ciic Reception. The affection and
warmth shown by the people of Bangla-
desh on these occasions towards the Indian
Prime Minister were symbolic of the close
friendship and fratesnal  feelings that
characterise the relattons between the
peoples of India and Bangladesh.

The two Prime Ministers discussed
matters of mutual interest at length on
several occasions during this visit. The
indian Foreign Minister, Sardar Swaran
Singh, also held separate talks with the
Foreign Minister of Bangladesh, Mr.
Abdus Samad Azad, on bilateral relatipns
and on the international situation.

The opportunity of this visit was wutili-
sed to have substantive discussions at the
officials, level on all aspects of relations
between the two countries and also to
review the international situation with
special reference to the problems that
Bangladesh and India face in the context
of recent developments in Asia. On the
official level talks on political matters the
Bangladesh side was ropresented by Mr.
Ruhul Quddus, Principal Secretary to the
Prime Minister, Mr. 8. A. Karim, Foreign
gecretary, Mr. S. A M. S, Kibrla,
Secretary, Minisry of Foreign Affains,
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Bangladesh Ambassador to India, Dr. A.R.
Mallick, Mr. Justice Munim, Law Sccre-
tary, and Nurul [slam of the Home
Ministry.

At the talks on economic matters the
Bangladesh side was represented by Dr,
Nurul Islam, Deputy Chairman of the
Planning Commission, Dr, Musharraf
Husain, Member, Planning Commission,
Professor Rehman Sobhan, Member, Plann-
ing Commission, Mr. Matiul Islam,
Finance Secretary, Mr. B. M. Ahbas,
Adviser to the Prime Minjster on Irrigation
and Flood Control, Mr. Nur Mobammad,
Commerce Secretary, Mr. A, Samad,
Transport Secretarv, Mr.  Al-llussaimny,
Secietary, Power and Irrigation and other
officials.

The Pume Minister of Bangladesh
expressed admiration for the valiant armed
forces of India who made supreme sacri-
fices in fighting shoulder to shoulder with
all sections of the brave Mukti Bahmi to
end the tyrannical colonial rulo of Pakistan
in the sacred soil of Bangladesh. He
mentioned with appreciation the impecc-
able behaviour of the Indian troops during
their brief stay in Bangladesh. Having
accomplished their mission, the last units of
the Indian armed forces had withdrawn
earlier than the deadline agreed upon,

Reviewing the international situation
with particular reference to recent develop-
ments in Asia, the two Prime Ministers
took note of the forces threatening the
security, stability and territorial integrity
of countries of the region. They affirm
their solidarity in resisting these forces,
Bath the Prime Ministers express the
confidence that the close and firm bonds
of friendship between the peoples of India
and Bangladesh would effectively counter
efforts by interested countries to reverse
the course of history.

In this context the two Prime Ministers
declare their determination to continue to
adhere to the policy of non-alignment
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which has played a positive and construc-
tive role in strengthening national sovereig-
nty and independence and the forces of
peace, stability and prosperity i interna-
tional relations.

To give concrete expression to the
similarity of views, ideals and interests
between India and Bangladesh, the two
Prime Ministers decided to sign a treaty
of friendship and cooperation and peace.

The two Piime Ministers  further
decided that in order to strengthen coop-
eration between the two countries regular
consultations shall be held between the
officialy of the Ministries ol Foreign
Affairs, Defence, Planning Commussions
and the Ministries and  Depaitments
deahing with economic, commercial, cult-
ural and technical affaits of the two  Gov-
ernments. Such consultations  will take
place periodically, at least once every six
months

The Prime Mmisten  of Bangladesh
drew the attention of the Prime Minster
of India to the plight of the Bengalece
population in Pakistan and emphasized the
imperative need for their early repatriation.
The Prime Munister of India assures the
Government of Bangladesh of all assistance
facilitating the process particularly m
giving transist in facilities for such
repatriation.

The Prime Minister of Bangladesh
apprised thc Prime Minister of India of
the steps taken by the Government of
Bangladesh to expedite the trials of mem-
bers of Pakistani armed forces and civil
servants who are guilty of committing war
crimes, genocide and crimes against huma-
nity in Bangladesh, in accordance with
international law. Both the Prime Ministers
express the hope that these trials will
bring the guilty persons to justice and
also bring home to the world at large the
enormity of the sufferings of the people of
Bangladesh, The Prime Minister of India
assures the Prime Minister of Bangladesh
that the Government of India will fully
cooperate with the Government of Bangla-
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desh 1n bringing those guilty pursons to
Justice who are responsible for the worst
gunocide 1n recent times

At the same time the twe Pnime Mini
sters agree that seriously sick and wounded
prisoners of war, who are not guilty of war
crimes, will be repatriated to Pakistan as
a atter of priority by mutual consent

In the cf ntext of the declared adherence
of the QGovernment and the people of
Bangladesh to the 1deals and objectives of
the United Nations Charter the Prime
Minister of India assures the Government
of Bangladesh of the Government of
India’s full support and cooperatton for
the admussion of Ringladesh to the United
Nations and other U N agencies Both
the Prime Mimisters igree that the Rangh
dish s jnning the U N would be a sizmi
ficant step forward in promoting world
peace and ensuring stability tn South Asia

The two Prime Ministers declare that
the Indian Ocean sica should be kept free
of great powu rivalries and mlitary
competitions They express thar opposi-
tion to the creation of land air and naval
bases in the atea It 15 therr conwviction
that this 1s the only wiy of ensuring the
freedom of navigation and safety of the
sea janes 1n the Indian ocean for t1iade and
commer ¢ which 15 vital to the develop
ment and stability ot the littoral States
The two Prime Ministers further cxpress
their determmation to endeavour to make
the Indian Ocean area a nuciear free zone

Consistent with the decisions taken at
the meetings of the Foreign Mimnisters of
Bangladesh and Inda in January, 1972,
andof the Prime Mimnisters early 1n
February, 1972, to strengthen economic
and developmental cooperation, the two
Prime Ministers decide

(a) To establish a Jont Rivers Commis-
s10n comprising of experts of both count-
rics on a permanent basis to carry out a
comprehensive survey of the river systems
shared by the two countries, formulate
projects concorning both the countries in
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the ficlds of flood control and to implement
them

Fxptris of the (wo countries are
directed to formulate detailed proposals
on advance fiood warnings flood forecast
ing study ot flood control and rigation
projects on the major river systems and
examine the feas bility of hinking the power
grids «f Bangladesh with the adyoining
areas of India, so that the water resources
of the region can be utlhised on an equnt-
able basts for the mutual benefit of the
peoples of the two countries

(b) The Prime Mumister of Bangladesh
expressed his gratitude to the Prime Mini-
ster of India for the economic sssistance
extcnded so far and for assurance ol future
assistance according to the requuement of
Bangladesh The two Prime  Ministers
reviewed tl e progress of deliveries of supp-
lies ol foodgrain and othuer commodities
under the economic dassistance programme
and recopnised the nevd to accelerate deh-
veries under this programme in view of
the urgent economic need of the rehabili-
tation programme 1n Bangladesh

(¢) Both the Puime Muusteits approved
the principles of the revival of transit trade
and the agreement on border trade

They dirccted that these agreements as
well as the general trade and payments
agreements should be signed by the
end of March, 1972

Keeping tn view the important role that
science and technology plays in accelerating
economic and social development, the two
Prime Ministers direct that experts and
officials of the Governments of Bangladesh
and India shall bave consultations and
exchange information on

(I) Peaceful uses of nuclear energy,

(I1) Technological and  scientific
research for industrial develop-
ment

(111) Utihisation of future apace research
for communicatipn prrposes.
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Conscious of the close historical and
cultural affinities between the pcoples of
India and Bangladesh, the two Prime
Ministers decide that concrete steps should
be taken by the appropriate agencies of
the two Govenments to strengthen cultural
relations between the two countries. The
two Prime Ministers direct that the concer-
ned authorities of the two Governments
should undertake immediate discussions
for the signing of a bilateral agreement
on cultural, scientific and technological
cooperation.

The two Prime Minigters are  fully
satistied at tho progress made and the
concrete results achieved during their talks
at Dacca and express the hope that these
understandings and agreements would
constitute a sound and durable basis for
cooperation between India Bangladesh for
the mutual benefit and prosperity of the
1{wo countries,

The Prime Minister of India thanks the
Minister of Bangladesh for the hospitality,
affection and kindness shown to her and
her collcagues by the Prime Minister and
Begum Mujibur Rahman, the Government
and the people of Bangladesh during her
visit to Dacca. The Prime Minister of
Bangladesh expressed satisfaction that the
Prime Minister of India found timein
spite of her many preoccupations to visit
Bangladesh.

The two Prime Ministers express the
conviction that the bonds of fraternity and
friendship forged during the freedom
struggle of Bangladesh and cemented by
the sacrifices made by the peoples of both
the oountries, shall continue to grow and
became a vital factor in strengthening the
forces of peace and progress in Asia and
the world,

$d-SMT. INDIRA GANDHI
For the Republic of India

S$4-SHEIKH MUJIBUR RFHMAN
For the People's Republic of Bangladesh

i. Disc.

DR. RANEN SEN (Barasat) : We are
not satisfied. She should narrate a little
bit of her experiencc in Bangla Desh. We
are crying for {t,

MR. SPEAKER : Every thing has
appearcd m the radio, T V and so on.

SHRI 8. M. BANERIJEE (Kanpur) :
‘The newspaper reports are something; but
her narration is some thing different.

SHRI PILOO MODY (Godhra) :
personal experience.

Her

MR. SPEAKER : We will have to
request her to come to the Central Hall
some time.

Dr. RANEN SEN :  Agreed.

SHRI S, M. BANERJEE : That may
done in the Central Hall. But Sardar
Swaran Singh can narrate his experience
here.

MR. SPEAKER : For the present, we
confine our:elves to the Railway Budget.

12.47 hours.

RAILWAY BUDGET, 1972-73—~GENERAL
DISCUSSION~Contd.

SHR]I K. RAMAKRISHNA REDDY
(Nalgonda) : At the outset, I heartily
congratulate Shri Hanumanthaiya, the
Railway Minister, on presenting us &
surplus budget this year, and I expect that
in future he will be able to achieve a profit
also. 1 also congratulate the railwaymen
and the officers who have worked hard
and whose performance in the recent Indo-
Pak war was exceilent. But for their hatd
work and sacrifices, we could not come out
so victorious,

As regards punctuality, the railways
have worked very hard and have given a
good account of themselves for which also
they deserve the congratulations of the
House.



